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Private Sector :
Indian Iron & Steel Co. 469" 1

Tata Iron and Steel Co. 1,200 I

(b) Production estimates for 1973-
74 in terms of saleable steel from the

steel plants, both in the public and
private sectors are as follows:
_ Capacity
(in million tonnes)
Bhilai . . e 1965
Durgapur N 1239
Rourkela 1-234
Sus-ToTAL . 4438
‘. Capacity
v (in million tonnes)
Production availability at Vol
909, utilization . 3-994
Additional availability due oy
to completion of Bokaro onT it
stage [ 0-550 2
AL
Total production availabi-
lity from public sector 4°544
TISCO 1-50
1ISCO 0-80
Sus-ToTAL . 230
>roduction availability at
909, utilization . 2-07
ddnional availability due
to expansion of ISCO . 012 219
ToraL 6-734
(¢) Indigenous steel consumption

/£ mild steel for the year 1968-69 was
round 4.5 million tonnes. Regarding
stimates of domestic demand in 1973-
4 the Steering Group has placed it
t 7.18 million tonne per annum.

[ RAJYA SABHA ]
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(d) Plans are being drawn up to
a.chieve self-sufficiency as far as pos-
sible. The proposals under considera-
tion include:

1. Completion of the project al-
ready in hand and to secure the
optimum output from the existing
facilities through introduction of
technological improvements, addi-
tiona] balancing and finishing faci-
lities to be progressively implement.
ed over the next 10 years.

2. Continuation of Bokaro to 4
MT stage,

3. Bhilai’s expansion to 4.2 mil-
lion tonnes for the production of
billets and plates,

4. Additional capacity in steel nf
about 4 million tonnes in new steel
plants.

5. Cold rolled grain oriented
sheet plant at Rourkela.
6. Stainless steel cold rolling

complex at ASP, Durgapur and
doubling the capacity of the plant.

UNRECOGNISED COORDINATION BODY IN
SEALDAH D1visioN

456, DR. DEBIPRASAD CHATTO-
PADHYAYA: Will the Minister of
RAILWAYS be pleased to state:

(a) whether it is a fact that an un-
recognised body known gas the “Co-
ordination Committee” is functioning
in the Sealdah Division of the Eastern
Railway and is being entertained by
the local railway administration;

(b) whether it is a fact that under
pressure and coercion brought to
bear upon the Administration by the
“Coordination Committee” several de-
mands have been conceded in viola-
tion of existing rules and norms;

(¢) whether it is a fact that due to
gheraoes and other violent activities
of the “Co-ordination Committee’,
Railways have suffered loss or dam-
age to property; and
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(d) if so, what action the Railway
Administration propose to take to
stop such interference of outsiders
while two recognised Trade Unions
are functioning in the Railways?

THE MINISTER OF RAILWAYS
(SHRI GULZARILAL NANDA): (a)
While such a Committee is reported
to be functioning it is not correct that
the local Railway Administration is
entertaining this body,

(b) No, Sir.

(c) and (d) There have been some
gheraoes by persons including Rail-
way employees and Railway property
was also damaged in some cases. The
Railway Administration cannot take
action in these cases against bodies
such as Coordination Committees
which, ag in the instant case, do not
even have recognition, On the part of
the Railway Adminidfration they al-
ways seek the assistance of the re-
cognised Trade Unions on the Rail-
way in such situation and of the Stgte
Government for preservation of law
and order,
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$ [INpUSTRIAL DEVELOPMENT COMMITINE

457. SHRI J. P. YADAV: Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to
state:

(a) whether any Industrial Deve-
lopment Committee has been formed;

(b) if so, the names of the mem-
bers of the Committee alongwith the
criteria for their selection;

(c) the suggestions if any, so far
put forth by the Committee, for
industrial development of the coun-
try; and

(d) the scope of the working of the
Committee?]
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+[THE MINISTER OF INDUS-
TRIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
(SHRI FAKHRUDDIN ALI AHMED):
(a) No, Sir.

(b) to (d) Do not arise.]
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+[ 1 English translation.



